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LOss in Seooten India Ltd. 

·356. SHRI PIUS 
the Minister of 
pleased to state: 

TIRKEY: Will 
INDUSTRY be 

(a) whether it is a fact that Scoo-
ters Illdia Limited has been losing 
heavily since its inception; 

(b) if SOt reasons therefor: 

(c) what steps have been taken by 
the management' of Scooters India 
Limited to popularise its scooters; 

(d) whether it is also a fact that 
machinery worth crares Of rupees is 
lying idle; 

(e) if so, reasons therefor; 

(f) whether it is proposed to order 
• high level probe into the affair, of 
the company; and 

(g) if no~, the reasons therefore? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
. (SRRI CHARANJIT CBANANA) : 
(a) and (b). Scooters' India Ltd.. has 
been incurring losses since its incep. 
tlo~. ·mainly .'on 'account of' the JoW' 

volume Of production and ,mountina 
interest liability on .loans .apart from 
other initial problems" 

(c) A ~tatement is laid on the Table. 
of the l-Iouse. 

(d) No, Sir. 

(e) Does not arise. 

(1) No, Sir. 

(g) Ac:tioo is being taken to in-· 
creaseldiversify the production of the: 
Company as well as for revamping 
its operations to achieve economic' 
viability. 

1. MIs, Scooters India Limited has 
sy stematically improved and modified. 
the various technical' features of the· 
original vehicle to suit Indian condi-
tions. A new model called the ·Vljai. 
Super' was introduced in October,. 
1977 and has met with encouraging 
consumer response. 

2. In 1978, MIS. Ingersoll Consul-· 
tants of UK were engaged for advis-
illg the company on a recovery pro-
gramme. They have ' made specillc:-
suggestions for improvement of shop-
floor process and methods, inventory 
{-ontral and build up, organisation and 
capacity utilisation. Technical deft-· 
ciencies which affected the popularity'. 
of the vehicle have been overcome. 

3. The Company has launched an, 
intensified sales promotion and adver-
tisement campaign. It has also' 
strengthened and expanded its mar-
keting network. 

Deputation of EqiDeers Of state 
Goyemments In Ceatral GovernmeDt 

Departments 

3160. SHRI N. SELVARAJU: Will. 
the Minister ot HOME AFFAIRS be· 
pleased' to state: 

(8) State-wise break;..up of Engi-
neers of State Governments who are 
on deputation in the' Central Govern-
Dlent Departments. ~nd' Govemme~t .. 
of India Undertakings 'and' Enterpt'~ .. 
es; and .' 
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(b) ,whether uniform norms and 
yardsticks are followed in getting de-
putationists from State :Governments 
and whether equal opportunities are 
given' to engineer deputationists fr\)m 
·each State? 

THE ML~ISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS Ar.~D DEPAR'l'MENT OF 
PARLIAMENTARY AFFAIRS (SHRl 
P. VENKATASUBBAIAH): (8) and 
(,b). The information is being ('01-

lected and will be laid on the Table 
of the House. 

Meeting between the Industry Minis-
try Officers and the SC I ST Representa-
tives of Hindustan Photo Films Ooty 

3161. SHRI K. B. S. MANI: Will 
the Minister of INDUSTRY be pJeas-
ed to state: 

(a) whether a meeting was beld in 
Madras between the Industry Ministry 
officers and the representatives of t.he 
Scheduled ·Caste/Scheduled Tribe Em-
ployees Association of Hindustan 
Photo Films, Ooty, Tamil Nadu; if so, 
when; 

.(b) the details of the points raised 
by . the reprflsentatives of SC/ST and 
the replies and the assurances given 
by the nlanagement side; and 

.( c) vvhether any pr-ogress has been 
made after the discussion; and if so, 
the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRy OF INDUSTRY 
(SHRI CHARANJIT .cHANANA) : 
(a) Two officers Of the Ministl'y' of 
Industry who are on the Board of 
Directors of HiJ'ldustan ·.pnoto FUnls 
Mfg. -·Co. ·Ltd. (lIP,,) and the ~ag­
ing Director met the repr~sen~a.tives 
of the SC/ST employees' Association 
'at M,cl!'8S . on .~h. ,Oct~'ber, 1980. 

(b) T\le Aas®iaijon ill t~ ~in 
ra~se4 .t.be qtJ.eS.tipn of adequate r.e ... 
cruitt))ent .and pro~otiOn o~ Sehed\11-
ed Cane/Scheduled Tribe candi4 .. t.,s 
to the posts as per Government In-

structions, provisio~ of training and 
certain oth~r tacilities for SC/ST per-
sQnnel and creation of a post of ·;Liai.. . 
son Officer for looking after the inte-
rests of SC/ST personnel. 

'The Directors had indicated to, -the 
representatives that theSe points 
would be examined- by the 'Managing 
Director and suitable remedial action 
would be taken, wherever necessary. 

(c) Following this meeting. the 
l\.!atTIaging Director had further dis-
cussi')ns ,vith the representatives of' 
the Association at Ootacamund and 
explained to them that every care is 
being taken by the Company to imple-
ment the CTovernment instructions re-
garding l'ecruitment/promotion and 
other service conditions of SC/ST 
personnel. Trainmg facilities for 
members of SC/ST personnel are also 
being arranged and a Deputy Person-
nel Manager is being appointed in 
the -COlnpany from among the SC/ST 
candidates ,,\Tho wQuld also function 
as the Liaison Officer for their wel-
fare in future. 

Convening of a meeting of a Public 
committee by Deputy Commissioner 

of ·Police (West) 

3162. SHRJ DHARAM DAS SHAS-
TRI: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) vlhether the Deputy Commis-
sioner of Police (West) coovened a 
mee~ing of a public committee at 
Tagore G~rden Police Post of West 
District in September-October, 1980. 

(b) the names aItd social status of 
the persoos invited to this meeting; 

(c) ~be names and .social a·n4, ·offt-
cial ~tatus of the persons who attend-
~d this Jneeting; 

(d) when and under whOSe orders 
thi, cOJ.l1~~ w.,_s .~QD$tituted; and 

(e) ~p~ :q.,mes 9f p,rs.Qns i~clq~~d 
in th~s cQl'!1mi~tee ~d the g~ounc;is for 
their in~lusjon? 

THE MlNiS'lSB .aF STATZ IN 
THE MINISTRY OF HOME AFFAIRS 




